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IN THE CENTRAL ADMINB'RATIW TR IBUNAL, JODH‘PBR BENCH ,
J_0_D | H P U R.

pate of Ordex g 3|.F20vV
Qsde NOo 29%/1998
1. @&richand s/o 8hri Hari Kishan Shukla aged 47 years

presently pested at Shunter

2, Dpllbag Singh &/0 Shri Tara Singh aged about 47 years,
presently pested at Shunter

Add 3 for Correspondence g
C/0 shri Srichand Shukla, near Railway Line,
Opp . Hanuman Temple, Subhashpura, Bikaner.

PEfficial Add
C/0 Loco Foreman, Lalgarh, Norbhern Railway.

ess Applicants
Vs

Union of India through General Manager, Northern
Railway, Baroda House, New Delhi,

Divis iocnal Personnel Officer, Northern Railway,
Bikaner pivisiom, Bikaner,

3. Divisional Mechanical Engineer (pP), Northern Railway,
Bikaner Division, Bikaner,
ss e ReSpondents

Mr, J.Ke Kaushik, Counsel for the Applicants,
M. $.5, Vyas, Counsel for the Respondents,

CRAM 3
Hon'ble Mr, Justice B.S. Raikote, Vice Chairman
Hon'ble Mr. Gopal Singh, Administrative Member

ORDER
(PER HON'BLE: M. GOPAL S INGH)

In this application under Section 19 of the
Administrative Tribunals Act, 1985, the applicants have
prayed for quashing the impugned order dated 27.10.1998

(annexure A/1) and other subsequent proceedings thereafter
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and for a direction to the respondents to proceed with the
selection as per the procedure laid down by the Rallway Board

with all consequential benefits.

2. ‘Applicants' case is that the respondents organized
a selection to the poest of Goods Driver in the scale of
Rs+5000-8000 vide letter dated 21.5.98. Both the applicants
being eligible appeared in the written teét for the said
selection, but failed and, therefore, thef were not called
for viva voce 'ﬂthSt as per amnexure A/l. The contention of
the applicants/that the Selection Committee was consisting
of the _sg_n,iox scale officers whefeas the Selection Committee
should have been of junior administrative grade officers,

It ;'.s also conteaded b;r the applicants that the évaluation
of énswr books were ddne by an officer who was not competent

to do it, Peeling aggrieved, applicants have filed this

application.

3. In the counter, it has been stated by the respondents
thet the Selection Coummittee was properly constitated and
that the evaluation of answer books were correctly done by

the officérs.

4. We have heard the learned Coumsel for the parties,

and perusea the records of the case carefully.

5 The contention Of the applicents is that the
Selection Committeé should have been of junior administrativ
officers, whereas the Selecticn Committee was consisting OF
only senicr scale ‘officex:s. To counter this argument, the
learned Céunsel' for the respondents hag rgferred to PR No,

11550 and 11862. It is seen from these printed slip pearin

No. 11550 that for selection post in the scale of pay of .

| 47% | : Contdeceeds



)

-3 - ' O.h, No. 297/1998

Rs.6000-8000 and above, the Selection Board will consist of
officers of junior administrastive grade. PS 11862/99 dated
2141041999 conso:_l,id‘ates-iﬁfg selection procedure for non-gazetts
selection, wherein it rii_*si ment ioned that for selection of non
gazetted post in the grade 5000-8000 and above, the Selection
Board will consist of junior administrative grade officers,
In a subsequent letter dated 07.2.2000 from the General Manage
. Northern Railway, it was clarified that the grade of gse 5000~
8060 was wrongly mentioned in ps 11862 /99 and, therefore, it
i“ was directed that it sizould be read as K.5500-9000. Thus,
it is clear that selections to the nonegazetted post in the
grade 5500-9000 and above, the Selection Board will be cone

sisting of officers of junior administrative grade,

6. The present selection was Hotlified on 21.5.1988,

whereas PS N0 ,11550 of 1999 was issued on 02 .3.1998. In
PS No. 11550, it was provided that for selection post in the
scale of pay of Rs.6000-8000 and above, the Selection Board
will consist of officers of junior administrative grade. The
said selection was held after the issue of above printed slip
N0.11550 of 1999 and, therefore, the &electicn__aoard of junior
administrative officers was required to be constituted for
selegtion in the scale of ps.6000-~-8000 and above. The instant
@ﬂ selection was in the grade of 5000-8000. Thus, in our opinion
. the constitution of the Selection Committee of the senior
scale officers for the selection in the grade of Rse5000-8000
was in accordance with the rules. Thus, the contention of
the applicants is not ten-able. Moreover, the applicants
| after having participated in the selection and having failed
!i cannot be allcwed to challe_nge the selection on thig ground
| in terms of'j’udgmnf in ﬁ_herendra i{umar Vs U0I (1990} 12
ATC 625 (Del) .
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T In the light of the above discussion, we do not
find any merit in this application and the same deserves
| to be dismissed.

8. The Original Application is accordingly dismissed

with no order as to césts.

(erpat )

{ GOPAL SINGH ) | ( Befio RAIKOIE )
Adm, Menber ) Vice Chairman
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